WOAW FINANCIALEXPRESS.COM

MOMDAY, SEPTEMBER 23, 2024

SCHEDULE
FORM A

PUBLIC ANNOUNCEMENT

{Regulaion 14 of he Insoivency and Bankrupicy Board of India (Voluntary Liquidation

Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
RTS REALTIME SYSTEMS INDIA PRIVATE LIMITED

{ | Name of Corporate Person RTS REALTIME SYSTEMS INDIA
PRNATE LIMITED
2 |Date of Incomoration of Eupu‘ats!ﬂuﬂﬂﬂ!ﬂ“
Person

3 | Aumhority Linder Which Comporaie Registrar of Companies, Mumbai
Person Is Incomorated / Riegistensd

4 |Comporate |dendty Mumber / Limited|UT 4999PN2011FTC 154049
Liabilty Mentity Number of
Person

& | Address of The Registered Ofice Sih floor, Sky One, 5. Mo.210, Plot NoT2,
Principal Office (if Any) of Kalyani Nagar, Village Yerwada, Taluka
Person Haveli, Pume, Maharashira, Inda -

411006

6 |Liguidafon Commencement Date of{ 20092024
Comporate Person

7 |Name, Address, Email Address,|AnshGupta

Tedephone Number And The Regisiration| insolvency Professional

Mumbesof The Liguidator 105 Loks Business Park, Ram Baug
Lane, Off 5 Road, Matad {Wesf),
Mumbai - 400054

Phone: + 91 9821095720

Email: ipanishgupta@gmai. com

Req: Mo BEIAPA-DOZ/IP-NO02852017-
18/10843

& | Last Daie For Submisson Of Claims H106024

Motice is hereby given fat RTS Realiime Sysiems india Private Limited has commenced
voluntary Squidabon on 200082024,

The stakehold ers of TS Realime Systems India Private Limited ane heseby called uponto
submit a proof of thedr claims, on or before 2002024 1 e Bouidator at e address
mentioned againstiem7.

The finandial creditors. shall submit thedr proof of diaim:s by electronic mesans only. ANl other
gtakeholders may submit the proof of claims in parson, by postor by aeconc means.
Submession of fElseor miskeading proofs of claim shall atiract penalties.

s
Ptace: Pune Anigh Gupta
Date: 23 September, 2024 Liquidator
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